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§.No. | Name of officer with present post | Name of the vacant posts of which the
: SARVA SHRI/MS, : Presiding Officer appointed in addition
to hissher own duties n
I DEERAK DUBEY JUDGE, MACT NO.1, BUNDI
ADINQ.1, BUNIM B
2. PRAMOD KUMAR SHARMA JUDGE, MACT NQ.2, BUNDI
ADJ NO.2, BUNDI
k} ATUL KUMAR SAXENA JUDGE, MACT, JHALAWAR
DISTRICT & SESSIONS JUDGE,
JHALAWAR : .
4. DEEPAK PANDEY JUDGE, MACT NO.1, KOTA
TUDGE, FAMILY COURTNO.2,”
KOTA s
5. KISHAN CHAND - JUDGE, MACT NO.2, KOTA
JGDGE, FAMILY COURT NG 3,
KOTA

Note-
1. The officers shall dispose off minirmum 40% addltlonal work as per
circular of standard of work.
2. The cases in which there are direction of higher Court for time bOund _
disposal shalt be decided on. pnonty basis. -

mammﬁ@wmmmﬁﬁﬁﬂ— oo | '
1, IIER TR, mwmaﬁmmmﬁug?ﬁmqamm
1306 Fri® 17.07.2020 ® B9 3.
2. mﬁrammmmmwwmwmn
4 Fafra afvwrd @ Pl wraed

RAJASTHAN HIGH COURY., JODHPU

~

No.Estt. b2(v)1/WA/2020/3003 Date : 20.07.2020
Copy forwarded to the following for infermation and necessary actton -
1.The Registrar-Cum-Principal Secretary to Hon'ble the Chief Justice, Raj. H1gh Court Jodhpur/ Bench, Jaipur.
2.The Secretary to the Law Minister, Government of Rajasthan, Jalpur '
3.P.S. to All Hon'ble Judages at Jodhpur. :
4.The Principal Secretary to the Government, Law Department -Cum- Legal Remembrance, Rajasthan, Jaipur.
5.The Secretary to the Government of Rajasthan, Department of Genera! Administration (Gr.2), Jaipur.
6.The Secretary, Lokayukta, Sachivalaya, Jaipur.
7.The Accountant General, Rajasthan, laipur. )
8.The Registrar General /Regsstrar(vig ¥ (Admn. }f(RuIeS)J’(Cla';s )I(Exam }OSD(F&I}/(Judicial) Rajasthan High
Court, Jodhpur and Registrar hq. At Delhi, -
9.The Registrar{Admn.), Rajasthan High Court 8ench, Jaipur with the request to distribute the copies of this
order to all the Hon'ble Judges sitting at Jaipur through P.S., Member Secretary, Rajasthan State Legal
Services Authority and all the Judiciat Officers posted in the Registry at Jaipur Bench, Jaipur.
10.Al Jt. Registrars/ Deputy Registrars, Rajasthan High Court, Jodhpur/ Bench, Jaipur.
11.Concerned DJs with the request tc serve/circulate the copy of this order to the concerned Family
Courts/Officers/Treasury Officers as per direction issued vide this office tetter No 17022 dated 08.10.201%4,
12.The Director, Rajasthan State Judicial Academy, lodhpur.
13.A.0.1, Classification Section (Website), Rajasthan High Court, Jodhpur/Bench Jaipur.
Persanal Flte/Ccmf JAccounts/General/Sub. Court/
Computer Cell/RIS Leave/Statistics/Ir.Actt./Building Cell




